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€. 839] 7% Reeft, rHaT, SEE 17, 202547 28, 1946
No. 839] NEW DELHI, MONDAY, FEBRUARY 17, 2025/MAGHA 28, 1946
s TREgT S TSHR JAT9F

TE feett, 17 , weadt, 2025

FILAT. B43().—ITET TTHRT AT, 1956 (1956 F7 48) AV T 3T FY Iq-8T (1) T
J& TRl T TART F3d g0 (T2T) AT | I ATIHIH 6 &9 | H2(Hq), % L&, 39 979 9 992 g
% e o ArdTiae 32ed % forw, syf®y, S wfer fawor = & 7€ e § far g, fwf (=
AT T FATST FA AMMQ) F 1T Aa9TF 1AL UL F (o0 PAFIes TESAAM AT FT @@, Taee
AT FATAT (ATT-1) Algedtl T % I TATA 48 & His@r HHT 55+050 I¢ eF-31% fag & 417,
Tootdal § UHUH 206 Fr fFRerHieT 12+300 (qEE-FOHRT @ v ynfyw f¥y) ¥ SEar € 6w
TEHTAgeA! T § 26+130 TRt 9 THTE ZraT gIFdicd T e GIT UHT I T SATERIE FT o Aq
TS T HTOIT AT 2

I (0§ == @ arar & d AR, AT TSI § S SATEEAT % THhT9 hl ariig &
T oAt & Hae, oy 3 | A ST-eTRT (1) F Tgd SURIRE Se7 & o Uy S/ 3 ITANT U2 Iy 7
ThdTe |3 ATer=aH.

T Tedsh ST HerH TSRt SrAie (e i SATEugor sfeahml s qerd TTiehTl, qHES &l
g =7 # &t STl =i zoe oo smame Rata B smoem sie gam st smaterat &

1228 Gl/2025 @)
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RIT &9 & GAaTs T AGHL WT| AT T HIAT AGETAT FIT, ST THT T ST 1 G & 912 37
UHY ST Y ST e o a1, AT Frs al, AT o aeqw Iy sraeaeh a9ey, seer g, sy v av
qT AIATT < THAT & IT AEA R T THhaT gl

I SAferfaae it ey 3T T ST (2) F dgd T ISR g7 6T 17 &g off saer sifaw
L

AR TR o ITLh HATAT | STl SATELAAT 6 q@d ATSTd i ST ATAT IH 0T TTSTAT T
v faawor Iuersdr ¢ 3fi¥ T SAT<h g SEaT [ALrervr ohaT ST JerdT 2

AL
FATeT TS F SIE ATHIIT oI H A<igectt M9 % 919 TAUT 48 F His[ar fFHt 55+050 I ¢F-3% qise
¥ T HoerdaT § TAUA 206 % e 12+300 (qaH-FRanm geat e fdg) o Siew 9 &k
TEHTAges Mid § 26+130 fHhardiet a< qumd Mare gaFE AL & WY fiathies T arsarg
(FTT -1) F EX@UT & WL S ATt AT o T AT [OAT AT SITERIGUT T AT aTAT

[ 7 | e faewor
I BT A1: HIlcd foret &1 9 AR FTRa
®® | gdeurTen | yfE | YR e || i @ eawa || Yt o1 Sawd
Rikcall YPR TPl | REAEIPE) | @ERR)
1 2 3 4 5 6
ATAD BT TH: AATHITAT
TMid BT ATH: gAFSTTq
1 10/1 RSl dc 0.162 (8FCIR) 0.162
2 10/2A1 ISl S 0.1472 (BFA ) 0.1472
3 10/2A2 ISl S 0.1619 (BRI ) 0.1619
4 10/2A3 BRCHR] S| 0.0959 (&I ) 0.0959
5 10/2A4 Kl S 0.051 8FCIR) 0.051
6 10/2B2 ISl S 0.021 BFI:) 0.021
7 12/2 IBEil ST 0.021 (BFCAR ) 0.021
8 13 BECHR] 3 0.4456 (8FCIR ) 0.4456
9 14/1 Gl S 0.0101 (BRI ) 0.0101
10 14/2 fAoft dc 0.342 (@FIAX ) 0.342
11 14/3 it dc 0.138 (AR ) 0.138
12 160/2 it dc 1.41 (BN 1.41
13 179/1 ISl IR 0.018 (8FCI) 0.018
14 179/2 Bl UIEE 0.327 @FI) 0.327
15 179/3 it UIEE 0.171 %I ) 0.171
16 23/2 Gl e 0.0101 8FW ) 0.0101
17 23/3A ISl IR 0.021 @FI:) 0.021
18 23/3B IBEil IR 0.0101 (RFCI ) 0.0101
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19 23/4 IBEil e 0.066 (8FCIR) 0.066
20 24/1 Gl dc 0.1416 (BFRIA ) 0.1416
21 24/2 Gl dc 0.1922 (BRI ) 0.1922
22 24/3 il dc 0.2392 (BFCW ) 0.2392
23 24/4 Gl dc 0.126 (AR ) 0.126
24 24/5 ISl dc 0.015 @I 0.015
25 28/1 ISEil dc 0.1846 (BRI ) 0.1846
26 28/2 il dc 0.1274 @FWR ) 0.1274
27 29/1 fAoft dc 0.0101 @FIR ) 0.0101
28 30/1 IRHRI Ted-4 0.0083 (FFIAR ) 0.0083
29 30/2 IRHRI Ted-4 0.0022 (I ) 0.0022
30 30/3 fAoft e 0.063 (8FAX ) 0.063
31 30/4 fAoft dc 0.015 (8FAX ) 0.015
32 30/6 ISl LGLED 0.042 ®@F:) 0.042
33 30/7 it T 0.036 (8FCI) 0.036
34 61/1 fAoft UIEE 0.0101 @FCTR ) 0.0101
35 61/15 fAoft dc 0.012 @FIAR) 0.012
36 61/16 Bl dc 0.021 @FI:) 0.021
37 61/2 Kl dc 0.03 @FI) 0.03
38 61/3B Bl UIEE 0.03 @RI ) 0.03
39 62/2 Bl e 0.015 (@I 0.015
40 9/3 Kl dc 0.342 @FCI) 0.342
41 9/4 Kl dc 0.402 (@FI) 0.402
42 9/5 ISl S 0.087 (8FI) 0.087
43 Railway track  [SR&RI Rdd ¢ 0.0573 (8HCI ) 0.0573
44 Road TRHRI Ug9-4 0.8341 (BFW ) 0.8341
TTq T ATH: Taee g

45 140/1 Gl S 0.18 (B ) 0.18
46 140/2 Gl S 0.2847 (BRI ) 0.2847
47 140/3 Bl S 0.1448 (8H I ) 0.1448
48 140/4 Il S 0.2875 (B ) 0.2875
49 141/1 Gl S 0.216 (@FCI) 0.216
50 141/2 Gl S 0.123 @F:W) 0.123
51 152/1 IRBRI TSh ] 0.0107 (8HI; ) 0.0107
52 154/1 il S 0.021 (B4 ) 0.021
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53 155/1 BEil U 0.2215 (8HI ) 0.2215
54 155/2 ISl LGLED 0.3004 (BT ) 0.3004
55 156 ISEil S 0.021 @F:) 0.021
56 161/1 it S 1.176 (8H ;) 1176
57 161/2 Bl S 0.5 (A ) 0.5
58 163/1 Gl S 0.4 @) 0.4
59 163/2 Gl S 0.446 (BFCIR) 0.446
60 173 Bl S 0.498 (BHCI ) 0.498
61 174/1 ISl S 0.102 (BHI:) 0.102
62 174/2 ISEil S 0.06 (BT ) 0.06
63 174/3 ISEil S 0.096 (BFCIR ) 0.096
64 174/4 ISl S 0.3602 (B ) 0.3602
65 175 RBRI PERIE] 0.0285 (BHCIR ) 0.0285
66 177/1 ISl S 0.198 (®FCI ) 0.198
67 177/3 ISEil S 0.087 (8FCI) 0.087
68 177/4 ISl S 0.09 (B ) 0.09
69 177/5 ISl S 0.171 @FI:) 0.171
70 177/6 ISl S 0.075 @I 0.075
71 177/7 IBEil ST 0.108 (B4R ) 0.108
72 178/1 ISl dc 0.114 @F:W) 0.114
73 178/15 IBEil UIER] 0.156 (4R ) 0.156
74 178/16 IBEil e 0.0101 @FWR) 0.0101
75 178/17 IBEil e 0.0101 @FWR) 0.0101
76 178/2 ISl dc 0.015 (@FI ) 0.015
77 178/23 ISEl IR 0.0101 (B ) 0.0101
78 178/3 Gl dc 0.2274 @FWR ) 0.2274
79 178/4 it dc 0.2046 (8FCIR ) 0.2046
80 178/5 Gl dc 0.189 (BHI ) 0.189
81 178/6 Gl IR 0.0101 (BRI ) 0.0101
82 180/2 Il S 0.279 (BHI ) 0.279
83 180/4 Il S 0.0316 (B ) 0.0316
84 180/5 ISEl S 0.1019 BRI ) 0.1019
85 180/6 ISEl S 0.1065 (GFAR ) 0.1065
86 Road IRHRI NS 0.0614 (B ) 0.0614
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Total 14.4051

[®1. #. NHAI/PIU-TMK/TMK Bypass/3a notification/2021-22/3A]
T S, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17" February, 2025

S.0. 843(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (here in after referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening four laning etc.,), maintenance, management and operation of Greenfield standalone bypass to Tumkur city
(phase-1) with take-off point at existing km 55+050 of NH 48 near Nandihalli village connecting NH206 at
Mallasandra at kilometre 12+300 (starting point of Tumkur-Shimoga Section) and terminates at km 26+130 at
Perumanabhalli village in the state of KARNATAKA hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, The Special Land Acquisition
Officer & Competent Authority, Tumkuru in writing and shall set out the grounds there of and the Competent
Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner, and may,
after hearing all such objections and after making such further enquiry, if any, as the Competent Authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures in Bangalore rural District in the State
of Karnataka, falling within the alignment of Greenfield standalone bypass to Tumkur city (phase-1)
with take-off point at existing km 55+050 of NH 48 near Nandihalli village connecting NH 206 at
Mallasandra at kilometre 12+300 (starting point of Tumkur-Shimoga section) and terminates at
km 26+130 at Perumanabhalli village.

|State: KARNATAKA ||District: Bangalore Rural |
SI. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

I 2 | 3 L4 5 | 6 |

|Ta|uk: Nelamangala |

|Vi||age: Halenijagallu |

1 |l10/1 ||Private [\wet | 0.162 (Hectare)|| 0.162
2 ||l10/2A1 |[Private |lory || 0.1472 (Hectare)|| 0.1472|
3 ||l1072A2 |[Private |lory [ 0.1619 (Hectare))|| 0.1619|
l4 ||[10/2A3 ||Government |lory || 0.0959 (Hectare )| 0.0959)|
5 ||[10/2A4 |[Private |lory || 0.051 (Hectare)|| 0.051
l6 ||l10/2B2 |[Private |lory [ 0.021 (Hectare))|| 0.021]
|7 ||12/2 ||Private ||Dry || 0.021 (Hectare )|| 0.021|
|8 ||13 ||Government ||Tank || 0.4456 (Hectare )|| 0.4456|
lo 1411 ||Private lDry | 0.0101 (Hectare )| 0.0101]
|1O ||14/2 ||Private ||Wet || 0.342 (Hectare )|| 0.342|

11 1413 ||Private [\wet | 0.138 (Hectare))|| 0.138]
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12 ||160/2 |[Private [[wet I 1.41 (Hectare )| 1.41|
13 ll179/1 ||Private ||Garden | 0.018 (Hectare)|| 0.018]
14 ||179/2 |[Private ||Garden [ 0.327 (Hectare )|, 0.327|
|15 ||179/3 |[Private ||Garden || 0.171 (Hectare))|| 0.171]
16 ||2312 ||Private ||Garden || 0.0101 (Hectare))|| 0.0101]
17 ||23/3A |[Private ||Garden [ 0.021 (Hectare)|| 0.021]
18 ||23/3B |[Private ||Garden || 0.0101 (Hectare || 0.0101]
19 ||23/4 ||Private ||Garden | 0.066 (Hectare))|| 0.066]
20 24/1 |[Private [[wet [ 0.1416 (Hectare )| 0.1416]
21 2472 |[Private [[wet [ 0.1922 (Hectare )| 0.1922]
22 2413 ||Private [\wet || 0.2392 (Hectare))|| 0.2392|
23 2474 [Private [[wet [ 0.126 (Hectare )| 0.126]
24 ||24/5 ||Private [\wet | 0.015 (Hectare))|| 0.015|
|25 ||28/1 ||Private ||Wet || 0.1846 (Hectare )|| 0.1846|
26 2872 [Private [[wet [ 0.1274 (Hectare )| 0.1274]
27 ||l29/1 ||Private [\wet | 0.0101 (Hectare))|| 0.0101]
|28 ||30/1 ||Government ||NH—4 || 0.0083 (Hectare )|| 0.0083|
29 ||30/2 ||Government |INH-4 | 0.0022 (Hectare )| 0.0022]
30 ||30/3 ||Private ||Garden | 0.063 (Hectare))|| 0.063]
|31 ||30/4 ||Private ||Wet || 0.015 (Hectare )|| 0.015|
[32 3076 [Private INAK [ 0.042 (Hectare )| 0.042]
33 ||30/7 ||Private INAK | 0.036 (Hectare))|| 0.036]
|34 ||61/1 ||Private ||Garden || 0.0101 (Hectare )|| 0.0101|
[35 l61/15 [Private [[wet [ 0012 (Hectare )| 0.012]
36 |l61/16 ||Private [\wet | 0.021 (Hectare)|| 0.021]
|37 ||61/2 ||Private ||Wet || 0.03 (Hectare )|| 0.03|
38 |l61/38 ||Private ||Garden I 0.03 (Hectare )| 0.03|
39 |l62/2 ||Private ||Garden | 0.015 (Hectare)|| 0.015|
|40 ||9/3 ||Private ||Wet || 0.342 (Hectare )|| O.342|
41 [[or4 [Private [[wet [ 0.402 (Hectare )| 0.402]
42 ||o/5 ||Private lory | 0.087 (Hectare))|| 0.087]
|43 ||Rai|way track ||Government ||Rai|way track || 0.0573 (Hectare )|| 0.0573|
l44 ||Road |[Government [INH-4 || 0.8341 (Hectare))|| 0.8341]
|Vi||age: Devarahosahalli |
l45 ||[140/1 |[Private lory || 0.18 (Hectare )| 0.18]
l46 ||140/2 |[Private |lory || 0.2847 (Hectare))|| 0.2847|
a7 |[140/3 ||Private |lory || 0.1448 (Hectare || 0.1448)|
l48 ||140/4 |[Private |lory || 0.2875 (Hectare )| 0.2875|
l49 |l141/1 |[Private |lory [ 0.216 (Hectare))|| 0.216|
50 14172 ||Private |lory | 0.123 (Hectare)|| 0.123]
|51 ||152/1 ||Government ||Education Dept.|| 0.0107 (Hectare )|| 0.0107|
|52 ||l154/1 ||Private |IDry | 0.021 (Hectare)|| 0.021]
|53 ||[155/1 ||Private INAK | 0.2215 (Hectare))|| 0.2215)|
|54 ||[155/2 ||Private INAK | 0.3004 (Hectare))|| 0.3004|
|55 ||156 ||Private |IDry | 0.021 (Hectare)|| 0.021]
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[56 16171 [[Private [Pry [ 1.176 (Hectare )| 1.176]
|57 ||161/2 ||Private |[Dry I 0.5 (Hectare )| 0.5]
[58 |[163/1 |[Private Pry [ 0.4 (Hectare ) 0.4]
[59 16372 |[Private |Pry [ 0.446 (Hectare )| 0.446]
60 173 ||Private lDry | 0.498 (Hectare)|| 0.498|
[61 17411 |[Private Pry [ 0.102 (Hectare )| 0.102]
[62 17412 |[Private |Pry [ 0.06 (Hectare )| 0.06]
l63 ||174/3 ||Private |[Dry | 0.096 (Hectare )| 0.096|
[64 17414 |[Private Pry [ 0.3602 (Hectare )| 0.3602]
l65 ||175 ||Government |lGrave Yard || 0.0285 (Hectare || 0.0285|
l66 1771 ||Private |lory | 0.198 (Hectare)|| 0.198]
[67 17773 [Private [Dry [ 0.087 (Hectare )| 0.087]
l68 [177/4 ||Private |lory I 0.09 (Hectare )| 0.09|
|69 ||177/5 ||Private ||Dry || 0.171 (Hectare )|| O.171|
[70 17776 [Private [Dry [ 0.075 (Hectare )| 0.075]
71 17717 ||Private |lory | 0.108 (Hectare)|| 0.108]
[72 17811 ||Private [[wet | 0.114 (Hectare)|| 0.114]
73 ||178/15 ||Private ||Garden | 0.156 (Hectare )| 0.156|
74 |l178/16 ||Private ||Garden | 0.0101 (Hectare))|| 0.0101]
|75 ||178/17 ||Private ||Garden || 0.0101 (Hectare )|| 0.0101|
[76 17812 [Private [[wet [ 0.015 (Hectare )| 0.015]
[77 |l178/23 ||Private ||Garden | 0.0101 (Hectare)|| 0.0101]
78 ||178/3 ||Private [[wet | 0.2274 (Hectare )| 0.2274]
[79 17814 [Private [[wet [ 0.2046 (Hectare )| 0.2046]
80 |[178/5 ||Private [\wet | 0.189 (Hectare)|| 0.189)
|81 ||178/6 ||Private ||Garden || 0.0101 (Hectare )|| 0.0101|
[82 18072 [Private = [ 0279 (Hectare )| 0.279]
83 |[180/4 ||Private |lory | 0.0316 (Hectare))|| 0.0316|
|84 ||180/5 ||Private ||Dry || 0.1019 (Hectare )|| 0.1019|
[85 18076 [Private = [ 0.1065 (Hectare )| 0.1065]
|86 ||Road ||Government (road) ||R0ad || 0.0614 (Hectare )|| 0.0614|
| Total|| 14.4051]

[F. No. NHAI/PIU-TMK/TMK Bypass/3a notification/2021-22/3A]
ABHAY JAIN, Director
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